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SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF THE
CENTRAL GOVERNMENT (EXCLUDING
RAILWAYS) IN THE YEAR 1957-58

THE MINISTER ofF FINANCE (SHrr T. T.
KRISHNAMACHARTI) : Mr. Deputy Chairman, I beg
to lay on the Table a statement showing the
Supplementary Demands for Grants for Expendi-
ture of the Central Government (excluding

» Railways) in the year 1957-58. [Placed in

Library. See No. LT-425/57.]

MESSAGE FROM THE LOK SABHA

THE CoAL BEARING AREAS (ACQUISITIONAND
DEVELOPMENT) AMENDMENT BiLL,1957

SECRETARY: Sir, I have to report to the House
the following message received from the Lok
Sabha, signed by the Secretary of the Lok Sabha:

"In accordance with the provisions of Rule 96 of
the Rules of Procedure and Conduct of Business in
Lok Sabha, I am directed to enclose herewith a
copy of the Coal Bearing Areas (Acquisition and
Development) Amendment Bill, 1957, as passed

by Lok Sabha at its sitting held on the 5th
December, 1957."

I lay the Bill on the Table.
MR. DEPUTY CHAIRMAN: The House stands

* adjourned till 2.30 p.M.

The House then adjourned for lunch at one of
the clock.

The House reassembled after lunch at half-past
two of the clock, THE VICE-CHAIRMAN (SHRI M. B.
Josm) in the Chair.

PRIVATE MEMBER'S RESOLUTION
REGARDING MOBILISING PUBLIC
ENTHUSIASM AND SUPPORT FOR THE
SECOND FIVE YEAR PLAN— continued
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{Time bell rings.}

I shall finish within five minute:;.

MR. VICE-CHAIRMAN (SHRI M B. JosHI)'
Not five minutes.

SHRI DEOKINANDAN NARAYAN:
I did not know about it otherwise I
would have been shorter.
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THE VICE-CHAIRMAN (SHRI M. B.
JosHI) : No interruptions.
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SHRI V. PRASAD RAO (Anclhra Pradesh):
Mr. Vice-Chairman, I cannot subscribe to
the scepticism expressed by some of the
friends here and perhaps, the hon. Deputy
Minister also might be thinking on those
lines, that a Resolution of this sort will not
be of much use, since it is vague, s: nee it
does not give any specific answer to the
problem of eliciting the people's co-
operation. I do not think that this Resolution
will not be of use. If only to focus the
attention on the necessity of enlisting the
co-operation of people, if only to focus the
attention of those bureaucrats who are in
that state of stupor, who are in that state of
elevation that these people are nothing and
that they could carry on everything, if this
Resolution is able to move such people, I
think this will have more than served its
purpose. So, Sir, I am not going to subscribe
to the view that this Resolution by being
discussed here will be useless.

I am not going into those factors, rather
those basic policies, that are pursued by the
Government, which are hampering the full
measure of co-operation from the people.
Take, for instance, the policy of taxation
which, of course, unduly puts the weight of
this development on the common man rather
than on the richer classes. Of course, I am
not going to give a dissertation over the
taxation policies of the Government nor on
those policies which do more favour to the
bureaucrats or the landlords. I am not, on
this occasion, goinj; to pass a detailed
criticism on those policies, but I shall refer
only to those
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acts or things which are for the progress of
all sections of the people. If such
programmes are agreed to almost
unanimously by all parties and by all
sections of the people, why are we failing
to elicit their co-operation even on such
programmes and why has the Government
failed to enlist the co-operation of all
sections of the population? It is only on
those things that I am going to dwell.

SHRI SONUSING DHANSING PATIL
(Bombay): Question.

SHRI V. PRASAD RAO: Friends might
question, of course. But they cannot
question facts. They cannot question the
practice. If the speeches that have been
made here are any indication, it has become
very clear that all the co-operation that
could be got from the people is not being
got. My friend may question from the other
side, but facts remain as facts. Perhaps, if
my friend had gone to the country-side and
seen how much enthusiasm there is for
some of the projects, for some of the
Community Development projects, he
could not have questioned like this; he
could not have parried like this.

Anyway, take the question of Community
Development where there is a lot of scope
for eliciting the co-operation of the people.
How much co-operation is being taken? I
need not go very far to quote from the
opposition sources, but the hon. Deputy
Minister of Planning can go into the
Community Projects evaluation reports.
They themselves say that proper co-opera-
tion from the people is not forthcoming. Of
course, the Minister might say, "What can
we do? We have constituted committees. We
have sought the people's co-operation in
preparing such a big book as the Second
Five-Year Plan. We are sending instructions,
of course, to get all the parties'
representatives and other people into these
committees, and wherever it is possible, we
are trying our best to get that co-operation. If
people are not forthcoming, what are we to
do? Do you mean to say that for everything
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[Shri V. Prasad Rao.] the Government is to
blame? It has become the second nature of
the Opposition to blame the Government for
everything that is not being done." Perhaps
in his whims our Deputy Minister might
indulge in another peroration. But such an
indulgence cannot be a substitute for a self-
critical attitude which is so necessary to
understand why exactly the people's co-
operation is not forthcoming. Such an
attitude, which, of course, the hon. Deputy
Minister had displayed on a previous
occasion, when we were discussing the land
reforms, will not help even in future to get
the co-operation of the masses that is
necessary to carry our plans forward.

[ RAJYA

Sir, the first thing that I may point out as to
why the necessary measure of co-operation
is not forthcoming, as far as  these
community development projects are
concerned, is this. I do not say that
absolutely no co-operation is forthcoming.

Certainly co-operation is forthcoming.
There is no doubt about it. But the
necessary amount of co-operation is

not forthcoming because the necessary
amount of enthusiasm is not  generated
among the people. If this simple thing is
not understood and if this simple thing is
forgotten in the midst of the verbiage of
other reasons, then, of course, the basic
thing cannot be understood, and even in
future proper co-operation cannot be
forthcoming.  Suppose, for instance, there
is a question of road-making. The people
must be made to feel that their future is at
stake and that it will be for their own better-
ment to have that development. It is only
by making them realise and understand
that it is necessary for their future
progress in life that that particular road is
necessary that we can get their whole-
hearted co-operation. But unfortunately
the administrative machinery which we
have inherited from the Britishers is not
the one that can very easily respond to the
needs of our people or can get the necessary
enthusiasm on the part of our people and
their whole-hearted co-operation.  Every
one of us, Sir,
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understands  perfectly well that the
administrative machinery which we have
inherited is not possibly the best-suited in the
present age of development, in the present
age of our welfare State, in the present age of
getting the maximum co-operation from the
people. In that case, taking into consideration
the inadequacy of our administrative
machinery and the prevalence of
bureaucracys, it is the duty of the Government
to see that people are associated with all
phases of development and people are asso-
ciated with such works. But association of
our people does not mean cramming these
committees with the people of their own
faction and with the people of their own
clique inside the Congress itself. I too have
got the experience of these committees. I do
not say that no committees are there in
existence. In my own erstwhile State of
Hyderabad or in the present State of Andhra
Pradesh, of course, these block advisory
committees have been formed, taluk
development committees have been formed,
district development committees have been
formed. But may I know, Sir, by whom are
these committees represented and who are
the members of these committees? Are they
representative of the people who are actually
living there in that particular block or par-
ticular taluk or particular district?

SARBAR RAGHBIR SINGH PANJHA-ZARI
(Punjab): Of course.

SHRI V. PRASAD RAO: Yes, I am presently
coming to what sort of representation is that.
If my hon. friend who says 'of course' thinks
that defeated candidates in the elections
represent the people there, then, of course, it
is entirely a different thing. If by that my
hon. friend means that those who forfeited
the confidence of the people represent the
people, of course, then they do represent,
according to that concept, the people in that
area. But if my hon. friend, the Deputy
Planning Minister, goes into the thousands
of complaints that are there in the erstwhile
Hyderabad State from his own Congress
organisation,
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he will find that there were several
complaints about the formation of those
very committees. And he himself can
understand how partially these committees
were formed. Even the Bharat Sewak Samaj
was made a pawn in the factional game
inside the Congress itself. So, Sir, it may be
very easy to say that people's co-operation is
necessary and committees are there; these
committees that are there, of course, might
have genuinely been intended for the co-
operation of the people, but actually they are
being used to serve the interests of not even
the Congress but of particular people inside
the Congress in the name of people's co-
operation. And naturally, if such things are
going on, you cannot expect the people to
come with open hands and co-operate with
you. And then, Sir, if the block development
officer or the block head goes into the
village and stays with some local landlord
there, he does not expect the co-operation of
the agricultural labour who are naturally
sceptical about the bona fides of the
landlord for the development of the village.
You do not expect ordinary agricultural
labour to give its whole-hearted support to a
block development officer or to such
development officers who are apparently
supporting those landlords. So also in the
matter of co-operatives, you may be
thinking that proper interest is not being
taken by the masses. If 70 to 80 per cent, of
the loans are going into the hands of those
landlords, you cannot expect co-operation
from any other sections of the peasantry. If
co-operative societies are used as tools in
the interest of usurpers in the village, you
caanot expect co-operation from the other
sections of the peasantry, and that is but
natural. Unless these things are mended,
there is no use saying that no co-operation is
forthcoming from <he masses. In this
connection, Sir, I am reminded of the
criticism made by my hon. friend who is not
here, Mr. Chandulal Parikh. I know that lie
is very much allergic to communists. But |
do not blame him for that because he
represents that class which is very much
allergic to communists. Now,
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Sir, he alleged that under communism,
under the powerful rule of the Communist
Party, individual liberty is-suppressed. I will
tell him only one thing. Let him compare the
present regime in Kerala where communists
are in power with the previous 10* years'
regime of the Congress inside Kerala, vvhen
section 144 was imposed and when no
meetings were allowed for several years in
Trivandrum. It is the Communist
Government, it is the Communist Ministry
that has for the first time lifted the ban on
the meetings in Trivandrum. Does it mean
that individual liberty and the individual
freedom is suppressed by the Communist
Party or by the Congress? It is for the first
time that the Kerala Communist Ministry
has invited friends from his own class, from
the capitalist class, to frankly come and
discuss matters that are to be adopted by the
Kerala Ministry for the future development
of Kerala. Does he mean to say that it is
suppressing the individual liberty or
individual freedom? If he means by
individual freedom the freedom for the
capitalists to suppress the working class
with the help of the police, then certainly
Kerala is not the place for him to” choose.
But if he means by that the development of
industries with the public co-operation and
with the help of the Government, then
certainly, and with open arms, the Kerala
Communist Ministry is' inviting all the
capitalists throughout India to come and
invest there with the assurance that the
Kerala Ministry is there to help and defend
all the legitimate interests of the industria-
lists. So no importance need be attached to
the insinuations that are levelled against the
communists or the Communist party.

SHRI T. J. M. WILSON (Andhra Pradesh):
May I interrupt?

SHRI V. PRASAD RAO: I am sorry I have
no time. Otherwise, I would have welcomed
interruptions. In fact, I would hare been glad
if you had given me a few more minutes and
I would have certainly answered all'
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[Shri V. Prasad Rao.] interruptions in that
case; there is no doubt.

Coming to the question of co-operation, my
friends might ask "What has your
Government done? What has your Ministry
done in Kerala to elicit co-operation?" May I
remind those friends, of course many may
be knowing but still may be pretending not
to know it, and I may say for their benefit
too, that immediately on the assumption of
the Ministry, the Kerala Government did at
every level have popular Committees with
representatives of all sections of the people,
including the Congress, not excluding any
Party, unlike their practice in other States.
For instance, in my own district, there are
Block Advisory Committees where the
communists had polled 80 per cent, of votes
but still you don't find a single communist
represented in that Committee. Such sort of
practice has never been followed in Kerala
but there every effort has been made, of
course, to elicit the cooperation of other
parties. Unfortunately, there today the
Congress is mobilising the people not for
any constructive programme, not for
anything else but to invite repression. That is
the method they are adopting and they say
that at other places they are not able to get
cooperation. Where you follow the right
method or the right approach, certainly you
can get the cooperation of the people but
today by these wrong methods, by relying
on landlords and capitalists, if you say that
you are not getting that measure of
cooperation which you should get, it is
natural and it is inevitable. So besides
formulating a correct policy, you must have
a correct approach also to this matter. You
must have faith in the masses so that you
could mobilise the people.

I will cite one more example. You know
Pandit Sundarlal who was a follower of
Gandhiji. He had been to China and he said
that half a million people could be gathered
for the construction of Hoi river p-"iect and
about which our own delegation
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had testified that such a gigantic project
could be built in 80 days because of the
cooperation of the people. It is high time we
ponder why such cooperation is forthcoming
there and not here. It is no use saying that it
is because of the totalitarian Government or
that this project could be built because the
Government there compelled all the
peasants and the masses to do so. Perhaps a
totalitarian Government could get at the
masses but they cannot make heroes of the
people. A totalitarian Government, a
dictatorship could never do that. It is only a
Government that fulfilled the aspiration of
the people that could do such things. So it is
high time that our Government should
analyse such things and see why such a
cooperation is not forthcoming here.
Certainly if China could do it, we can do it. |
am' fully confident that Indians could do it. I
fully believe that we want to develop and if
you want cooperation, you can get it
provided the right approach is there. I, on
behalf of my party, say that we are fully
prepared to cooperate provided the
Government is also prepared to cooperate.

THE DEPUTY MINISTER oF PLANNING
(SHRI S. N. MISHRA) : Mr. Vice-Chairman,
it has been my privilege during this
fortnight to attend to two Resolutions—I
may say very important Resolutions—in
this House, one following very closely the
other. We are thankful to the hon. Members
for exercising their minds on this very
vital'subject of public cooperation which I
must mention is next to our heart as it must
be to theirs. But it is my regret that so many
points have been raised during the course of
the discussion, ranging from family
planning to anything that you can conceive
of under the sun, that even if I move with a
Sputnik speed, it would be difficult to keep
pace with them.

I have listened to the debate with great
interest and respect but I must confess that
nty «inenre hope and
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desire to be benefited by it has not been
fulfilled. The tone was set by the hon.
Mover of the Resolution, and along with
him a number of other friends seemed to
give me an impression as if they had retired
to the Himalayas during the last five years
of very vital developments in India. I would
also mention this in this particular field of
public cooperation. There is no doubt that it
would do well if the hon. Members should
always keep this subject under their review
because they are very close to the people.
But I am sorry to find that the debate on this
Resolution has been sought to be converted
into a general debate on the Plan—the Plan,
its  structure and  philosophy; the
Community Development Projects, their
structure and philosophy; the dichotomy
between public and private enterprises and
things of that kind. For many things raised,
I may submit that the proper time for taking
them up would come when the Budget
Debate commences or earlier when this
House takes up, if there is such a motion as
the consideration of the working of the
Second Plan. So [ would not like to throw
any light on many of the points which have
been raised. And if hon. Members feel
somewhat disappointed, I can only say that
I am helpless in view of not very strict
relevance of those points to the discussion
this afternoon.

[6 DEC.

Before I begin to take up some of the
important points, I would like to thank my
hon. friend Shri Algu Rai Shastri for his
very emphatic and eloquent speech
opposing this motion. I know that there are
very few persons who can equal him in his
eloquence and the effectiveness of the
language which he has used.

After having said that, I would like to say at
the very outset that we consider that public
cooperation is the very breath of democratic
planning and particularly in an under-
developed country. It is my firm opinion
that in an under-developed country we have
not only to build an economy

19571 enthusiasm and support 1856

for 2nd Five Year Plan

but to build a nation. I would like to explain
this , at some length. Without public
cooperation you may build capital, you
may even achieve the targets that you have
laid down in the Plan but you would not be
able to build the human beings. Those very
targets that you achieve may lack the very
vital throbbings of life, they may be dead
targets, they may not be the symbols of life.
So it is the considered opinion of the
Government as it is no doubt of the hon.
Members that we must do everything to
secure public cooperation. But when the
hon. Members were all the time directing
their attention to the Government in this
respect, I was feeling a little surprised
because as representatives of the people,
hon. Members should have brought some
fresh experience and also told the House
what they have been doing particularly in
this field.

4pPM.

We have here about 750 representatives of
the people, not in this House only, but in
both the Houses together. And we have
about 4,000 representatives all over India,
functioning in the legislatures. Sir, we have
the Members of Parliament and those of the
State legislatures functioning in the 328
District Development Committees all over
the country. Members o| Parliament! £nd
members of the legislatures again are
functioning in the Block Advisory
Committees which would be numbering
about 5,000 throughout the country at the
end of the Plan. These are very important
and vital bodies in which the hon. Members
have the scope for thinking out ways and
means of securing public cooperation. But
they have not said anything concrete as to
what have been their experiences while
working in these very important bodies. Sir,
when I hear them saying that Government is
doing or not doing something, in this field, I
am reminded of what Bernard Shaw said in
this Preface to the Apple Cart—"So you
see, | cannot be a Christian except through
the Gov-



1857 Resolution re:
mobilising public

[Shri S. N. Mishra.] ernment's action." This
seems to be the mentality which is gripping
hon. Members. They are always thinking -of
the Government while they are thinking of
public cooperation. It is quite clear, Sir, that
any government would fall short of the
requirements of the situation. Any Govern-
ment is bound to prove small in relation to
the great needs of the situation. Any party,
be it the party to which I have the honour to
belong, is bound to fall short of the
requirements of the situation. So the whole
nation has to gear itself up to the task.

Sir, some hon. Members at times feel
somewhat sceptical and cynical about the
targets which they seem to criticise as
ambitious. I would like to say that if the
whole nation puts forth its best, there should
be absolutely no doubt that we shall not only
achieve the targets, but we would be able to
go much beyond them. We may not have
any cont-rl over the foreign exchange
resiurces. But the internal resources should
not only be achieved but they can be
multiplied manifold if all the representatives
of the people put their shoulders to the
wheel.

Sir, what are the important principles on
which public cooperation may be expected
to Be achieved? some hon Members have
tried to throw light on this question. ' An
individual, when he feels that his interest is
completely identified with the programme,
can take part in the implementation of the
programme. When he feels that he has some
share in the forming of the decisions, then
he can take part enthusiastically in, the
implementation of those decisions, Now,
how was this Second Five Year Plan
formulated? I am not here to go into all the
details connected with that. These are well
known to this House. Not only the
legislatures, but a large number of public
bodies all over the country were consulted
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during the formulation of the Second Five
Year Plan. So we can say in a real sense
that this is a people's plan. That being so, it
is for the people's representatives to see that
this people's plan is carried out by the
people with all energy and enthusiasm. It is,
of course, necessary for the Government to
create conditions in which the public
representatives and the people can put forth
their best. I shall come presently to what the
Government has been doing to create those
conditions.

Sir, this Resolution wants to place before us,
in an implied way, that nothing is being
done, or that very small or scanty efforts are
being made to secure public cooperation at
all levels. What is exactly in the mind of the
hon. Mover is not quite clear to me. Does be
want committees at all levels to serve this
purpose? If that is his intention, that has
already been done. From the very base to the
apex, we have now a continuous chain of
these organisations. We have got the village
pan-chayats which probably number about
123,000 all over the country. And then we
have got, above the pan-chayats the Block
Advisory Committees. Above them there are
the District Advisory Committees and then at
the State level there are the State Planning
Advisory Committees. When you come to
the national level, you have got the
Consultative Committees of the Members of
Parliament, both for Planning and for the
Community Development Programme. You
have got the National Advisory Committee
on Public Cooperation. In the same way you
have got the Bharat Sevak Samaj and other
organisations working which Government
has ben trying actively to assist. { So in this
way you have got an organisational set-up
from the village panchayat up to the National
Advisory Committee here. In all these
committees it is the Members of Parliament
and the members of the State legislatures
and other leading
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public representatives who have been
functioning. Take for example these
'illage panchayats, on which rightly
on. Members have concentrated a
;00d deal of attention. Wo attach a
ireat deal of importance to the func
tioning of the village panchayats.
Unless these small village republics
function in an effective and vigorous
manner, there is no salvation for the
country. So we are laying a gresit
deal of stress on these. The hon.
Mover of the Resolution referred 1lo

the  Balwantarai Mehta  Committee
Report in this connection and sug
gested  something about democratic

decentralisation. That is in fact the
very core of the programme >f
the community development. It
may be that by now we might not have
succeeded to a great extent in setting up
institutions, agencies and methods which
might secure this end. But that is the very
core of this programme. And as you must
have observed during the course of
discussion on this Resolution and earlier in
this House, in this programme we lay a
great deal of stress on the effective
functioning of 1lhe village panchayats.
Every village panchayat is entrusted with
Rs. 2,000 which it can spend according to
its prtogpramme. It is the "village pan-
chayats that formulate the programmes
which have to be implemented in their
areas, and it is with their active cooperation
that the programmes are implemented. It
may be, Sir, that there may be a snag here
and there. It may be that there are
deficiencies here and there. But they require
some time, and I think the hon. Members'
impatience in this respect may be justifiable
on the basis of limited experience. But so
far as the entire country is concerned, the
village panchayats are going to be very
actively assisted by the community
development programme.

Another point that was generally mentioned
was in connection with the difficulties in
government offices and the hon. the Mover
of the Resolution referred to red-tapism and
the complex procedures which have
general-
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ly been standing in the way of securing
public cooperation. I very much sympathise
with him and I agree to a certain extent that
the procedures are complex in many cases
and there are difficulties in Government
offices. We are constantly giving thought to
this aspect of the problem. But it has to be
borne in mind that we have to create
conditions in such a manner that there are
no major upsets, leaving in the balance no
good results. Anything that we do must not
be of such a nature that there might not be
the desired result. And, therefore, although
we are giving very anxious thought to the
reorganisation of administration and the
simplification of procedures in the offices,
it is sought to be done in a manner that there
might not be a major upset.

Sir, I come from a State where, as you
probably know, there have been some
inspiring examples of public cooperation.
The Mover of the Resolution was very kind
enough to refer in very good words to the
work being done on the Kosi Project and
the Burhi Gandak Project. Sir, I am one of
those who have had the privilege of
working with thousands of young boys in
NCC camps. I think at the time I visited the
Kosi Project, about 9,000 to 10,000 boys
were working on the Kosi Project. I lived
with them for three days. I would never
forget those three inspiring days that I lived
with them

Again, Sir, in Burhi! Gandak, Khion,
Kamala and other embankments, you wil]
be surprised to learn that about 550 to 600
miles of embankments had been
constructed mainly with the cooperation of
the village panchayats. My hon. friend over
there was speaking something about Huoi
Project in China which was completed with
public co-operation within a very short
time. Let us not slight what we have done
ir, this country, what the people in this
country have been doing. Here 1 give you
an example that 550 to 600 miles of
embankments were constructed during a
short period of one
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[Shri S. N. Mishra.] and a half years. Just
think of it, just think of the whole length of
it; probably from Delhi up to Patna, the
whole distance was covered by em-
bankment with the active cooperation of the
village panchayats in that area. Particularly
in the present stage of lack of education,
lack of training, this whole matter assumes
great significance. Similarly, Sir, in the Koji
Project about which I mentioned. Not only
the NCC boys worked there, not only the
shramidanis, those people who give
voluntary labour, worked there, but the
Bharat Sevak Samaj organised the people
on such a vast scale in labour cooperatives
that it should excite the admiration of all.
So, these are very important things that have
been achieved with public cooperation.

Then, Sir, Prof. Thomas and some other

friends mentioned something about the
organisation of youth. Sir, casting a glance
at me you can think how very

enthusiastic 1 myself would be about the
programme of the organisation of youth. I
am associated with an organisation which
has been sponsored by the Planning
Commission and which is called the
University Planning Forum.  Some hon.
members, particularly Hon. Shri
Deokinandan Narayan, spoke something
about the Small Savings Campaign to be
carried amongst the student population.
This is an idea which we have already
worked and, therefore, when I say that the
hon. members seem to be absolutely inno-
cent of some of the important things that we
have been doing, I am not beside the
jmark. By tflfe fame, I would like to
convey to the House, that the students and
teachers in the Universities and the
constituent colleges have been able to
mobilise savings to the extent of Rs.
1,17,000. They inaugurated this
programme only a few months back and
they have been able to collect the amount.
But the potentialities in this direction are
much vaster and we are “oing to achieve
them. This popula-
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of students and teachers in the Universities
and the constituent co' leges is going to
bring about a rev lution in the thinking of
the peo; j under the auspices of the Univers
Planning Forum. It is a very vi movement
of one million Universi men and women all
over India. i the moment we have got a
popule tion of about 8 to 9 lakhs of studem in
the Universities and the constitu ent
colleges. Probably they woul<go up to
about 1-2 millions at th< end of the
Second Five Year Plan. So, let us look with
hope to this, vital movement of the
University Planning Forum, which had
done a good deal towards creating
planning consciousness  amongst the
students' population and which had done
vital work and thinking in respect of the
Plan. Sir, what exactly is the idea behind
the Planning Forums? Not only they
have to create plan-con-sciousness
amongst the University students and
teachers  but also amongst the boys
and girls reading in high schools and
other educational institutions. So, ~each
Planning Forum has to take under its:
care about half a dozen high schools. If every
college forum acts up to this, there
should be about 2,000 schools
benefiting under this scheme. So, it means
that we have a  programme of igniting
not only one candle, but a chain of
candles—these one million boys and
girls  spreading plan-consciousness
amongst many million boys and girls in
the high schools and teachers and boys
and girls going to the countryside and
spreading the message of the Plan.

I do not know whether I am near-ing my
time. I had 30 minutes but I think probably I
have not spent more than 15 to 18 minutes.

THE VICE-CHAIRMAN (SHRI M. B. JosHI)
: You have already finished 22 minutes.

SHRI S. N. MISHRA: I thought it was 18
minutes. So, I am sorry.

Sir, look at the contribution made-by the
people. Although it would:
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not be right to evaluate in terms of
money what has been done by the
weople during the First Five Year
‘oéan, on a most conservative estimate
h‘qe coniribution of the people in
& .vms of money, materials and labour
f gpuld come up to about Rs. 20 crores
4 80. I am told that under the
pommunity Development Pro-
gramme the contribution made by
ghe people up-to-date is about
ARs. 46 crores or so. Having said
#hat, T would again advise the House
ot to look at the contribution made
by the people in terms of money so
much.

Now, Dr. Gour mentioned some-
thing about the constitution of a Pro-
ject Committee, Sir, it is a good and
concrete suggestion which came from
him but 1 would like to inform the
House here again that we have
already taken steps so that in all
important irrigation projects, ‘there
should be joint committees, consist-
ing of the representatives of the
administration and the public sgen-
cies engaged in securing public co-
operation. We have already written
to the State Governments and soon
the results would be discernible, So
we have already taken steps even in
this respect.

Sart V. PRASAD RAO: May I
know if there is any such committee
so far as the Nagarjun Sagar Project
is concerned?

Sar1 S. N. MISHRA: I have said
that we have recently written to the
State Governments about the ccnsti-
tution of such joint committees and
they are soon going to be formed. In
fact it is our idea that with all big
projects the agencies concerned with
publi co-operation should be associat-
ed.

Now, 8ir, I would say a few words
about the Sadhu Samaj, although the
Government is not directly associat-
ed with it. This association has not
come into being at the initiative of
the Government. There seems to
be a wrong impression in the minds
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of the hon. members of this House that this
has been, in a sense, sponsored by the
Government. This is a body which has been
sponsored by the Bharat Sevak Samaj and
we are glad that such a body has come into
existence. It is no use making oblique
remarks about the Sadhus. If they want to
contribute to the development programmes,
we should all welcome them. Their number
is very vast and the number of their
followers is vaster still. So, if we can bring
them within the orbit of the construction
programmes, it should be all to the good of
the country.

Now, a few oblique remarks were made
about the ladies associated with the Social
Welfare Board activities. My hon. friend,
Shrimati  Savitry Devi Nigam, very
effectively replied to them. I can only
express my own regret over the remarks
made about the ladies who are doing good
work under the Social Welfare Board. Sir, 1
do think that the hon. member who made
those remarks did not mean them, although
the words seem to be creating that
impression.

Now, Sir, some complaints were made by
my hon. friend, Shri V. Prasad Rao. He said
about some of the committees being filled
with partisan men. I would strongly reject
any such charge. Sir, if the hon. Member
were to put down something in writing, we
shall certainly enquire into it but I felt he
perhaps was referring to past cases. If he
has something to say about the constitution
of certain committees, we shall certainly
look into them and find out whether the
accusations are correct.

SHRI V. PRASAD RAO: Plenty of things
have been sent in writing.

SHRI S. N. MISHRA: There are many other
points but as I told you in the very
beginning, it would be difficult for me to
cover all of them. I would say in the end,
Sir, as you
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[Shri S. N. Mishra.] !;eem to be somewhat
anxious about my finishing the speech now
as you have to take up the other resolution,
that in view of what I have said, this
resolution would appear to you ns
reiterating what the Government is already
doing and in connection with which
Government has already done a lot and
proposes to do a lot. It is not only in respect
of social welfare programmes to which
pointed attention seems to have been drawn
in the resolution but all along the line we
want to mobilise public co-operation—not
only on the Government level, not only
through the association of the public with
the Government bodies but with the active
co-operation of the public representatives
and members of Parliament and of State
Legislatures, the village panchayats, local
bodies and all the rest of it. Sir, such resolu-
tions seem to confuse more than help Us
because we do not know where we stand
after doing all these things. If there are
some concrete suggestions, they are all very
welcome to us but concrete suggestions do
not seem to have issued out of this debate.
That is my regret and so the debate, in a
sense, has been very disappointing and
confusing. My hon. friend was saying that
he could anticipate my speech. He tried to
anticipate what was going to be my speech
and he said that [ was going to characterise
this debate as a waste of time. Sir, I would
be the last person to do that because after
all, there are many useful points which have
come out during the course of the debate
which  should receive the active
consideration of the Government.

With these words, Sir, I would request the
hon Mover of the Resolution to withdraw
it. But before I do that, I would like to say
again from the side of the Government that
so far as we are concerned, we attach the
greatest importance to securing public co-
operation. I am reminded in this context of
a Chinese saying. Probably this would
please the hon.
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Members on the other side. The Chinese
saying is that when the whole people sigh
there is a storm and when the whole people
bang their feet, there is an earthquake. Sir,
with the whole people behind the Plan,
there would be a real revolution which
would transform society and transform
people, their habits and their ways of
thinking and I would invite the co-operation
of all hon. Members in this direction.

Thank you.

SHRI N. R. MALKANI: Sir, my work has
been made, to my mind, very light by the
hon. Minister. Whatever he said was almost
supporting what I said, with a little slant
this side, with a slight tilt that side but in
substance, I think, he sympathised almost
with what I said. He said we are in need of
public co-operation. We are in need of it;
we all agree that public co-operation is
necessary for the success of the Plan. We
are all anxious to have it. The Reports say
so; your Project Evaluation Report says so;
your Vice-Chairman of the Planning
Commission says so; the other day Dhebar
Bhai said so. We have all said so with
strength and great vehemence but, as far as
public co-operation is concerned, it is not
forthcoming as it should be. There is not
that public enthusiasm which we desire or
we want. The question is how to get it. My
point is that these are the ways of getting it
and I thought I had tried to give what are
called concrete suggestions. It was not a
vague thing. Everything that I mentioned
was drawn from my experience. As a matter
of fact, I drew on my experience fairly
generously, expei'iences in  Kashmir,
Gujrat, Delhi, Bihar and so on. I would
again reiterate that whatever I said was not
theory. The hon. Minister knows very well
that I speak from experience and all that I
wanted was that what has been taken in
hand should be pursued with the will, with
the vigour, with the strength which I have
not sc far perceived. Perhaps that is the only
difference between us. We want public co-
operation; we do not see
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public enthusiasm and we want to arouse
public enthusiasm. I suggest this method
and you suggest the very same method. We
have just made a start but we have to make
a very good start and give it a good push. I
hope we will give it a good push. I do not
want to press this Resolution for the reason
1 do not want to confuse either the Deputy
Minister or the public or the Members of
this House. If the Resolution confuses their
mind, I would rather withdraw it. 1 do
believe that the first Plan had a substantial
success and I have been saying always that
the first Plan had a substantial success. The
second Plan is a good improved Plan; it is a
plan for the people. I would net say that it is
the people's plan. I wish it could be called
the people's plan. It could be made the
people's plan hereafter but today it is not
the people's plan to my mind. At the same
time, I do believe Government wants public
co-operation and is anxious to have it.
Before I withdraw the Resolution, I want to
say to my friends here, Members of
Parliament or of Legislatures in the States,
that this is as much our duty as the duty of
the Government. We get the Government
we deserve and we deserve a better admin
istra-tion, a better policy, a more successful
plan. We want the Government to be as
responsible as we ourselves are. We cannot
say we offer co-operation but it is not taken
advantage of and in such a case we should
not offer it. I am sorry to say that very few
of us offer that co-operation which really
sometimes Government solicits, at least the
Community Projects Administration solicits
and which it is not getting, I must say. The
general public looks to us and we in turn
look to the Government. It is a wrong and
vicious circle. I would like to break that
circle and say, not only Government, not
only the administration but, in a sense,
more than all that, we, Members ourselves
who are in close contact with the public
should say that our co-operation is forth-
coming and that this is in turn will lead to
public enthusiasm.

Sir, I do notwishto press this
Resolution at all because there is not
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much of a difference between the Minister's
point of view and my point of view.

*The Resolution was, by leave, withdrawn.

PRIVATE MEMBER'S RESOLUTION
REGARDING BAN ON THE
EXPORT OF MONKEYS

SHRIMATI RUKMINI DEVI ARUN-DALE
(Nominated): Sir, I move:

"This House is of opinion that Government
should ban forthwith the export of monkeys
from India."

I am afraid, Sir, it is hardly worth while
going through with this Resolution as there
is really very little chance to put the case
before the House or to get a reply from the
Minister. Still I shall introduce the subject
because I feel this is a vital question; it is
something which affects the people of India
as a whole and, since it is not possible for
everyone to vote freely, as it is a moral
issue, if it is at least possible for everyone
to speak treely, I personally don't mind
whether it is put to the vote or not.

It seems a strange thing that in this country
it is so difficult to convince people on this
particular question, a country which has for
so long spoken about compassion and
ahimsa. 1 cannot understand how there
could be differences of opinion in regard to
this export of monkeys when there is no
doubt about the cruelty involved in it. First
of all it brings tremendous suffering to
millions of very sensitive creatures. We
have no right to cause them so much
suffering. They are supposed to be next to
human beings in sensitiveness, and that is
the reason why they are so much wanted by
the laboratories. When they are so sensitive,
it seems very strange that we are so
insensitive to what they feel.

#For text of the Resolution, vide col. 176P
tapra.



